Annexure-5

Name of the corporate debtor: INLAND FACILITIES MANAGEMENT PRIVATE LIMITED; Date of commencement of liquidation: 13t July 2018;
List of stakeholders as on: 26t September 2018
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1 | Provident 09.08.2018 | 10,76,76,214 | 10,76,76,214 | Statutory NA 55.49%
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2 State 08.08.2018 | 1,30,84,314 | 1,30,84,314 | Statutory NA 6.74%
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Total 19,40,63,497(19,40,63,497 100%




